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STATEMENT RE DOMESTIC SER-
VANTS

The Minister of Labour and Em-
ployment and Planning (Shri Napds):
I have recasved :ntimation some time
earlier that I might be here to say
somethung on behalf of the Goverh.
ment m relation to the agitation and



But there is zhe further gquestion
whether any intervention on the part
of Government 1s called for and
whether there should be any legis-
lation at least in respect of some
minimum essentials Regarding that
also, our viewpoomn: 1s, as I said, we
shall consider the matter, and I offer-
ed to have comsultations on this sub.
Ject. This we propose to do. T cannot
say what the outcome will be We
propose to explore the feasibility of
any land of regulstion regarding any
features of the conditions which are
brought to our notice But I can say
this much that in pursuing this matter
we are bound to have full sympathy
for the needs and difficulties bf the
domestic workers I have not any-
thing more to say

Shri 8 M. Banerjoe (Kanpur). I
want to know from the hon Miruster
if this matter can be discussed
the consultative commuttee as a speci-
fic item on the agenda Can the
question of the problem of domestic
servants be discussed in the consulta.
tative committee Where this could be
thrashed out by discussion between
officials and non-offcials®

8hri Nands: That is precisely what
¥ have offered I propose to take it
up in the consultative committee and
also in the Indian Tlabour Confer.
ence

Nr. Deputy-Speaker: I think for
the present that should sufice In view
of this s'atement I hope those ad-
viers who have the interest of the
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Shri Harish Chsndra Mathur (Pali)

» 1 have a submussion to make It
13 not that I am personally keen to
speak on the subject, but I would
definitely Like to bring 1t to your notice
that nobody from Rajasthan has been
given an opportumity on Education,
Home Affairs and Health I do wish
that I go on record

Mr. Deputy-Speaker: The hon Mem-
&er is not very correctly informed so
far as all these Ministries are con-
cerned, but I wail take care that his
complaint does not remain unattended
to

Shﬂ&rhhﬂmmzlwh
1t to go on record
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